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Prof. Madhu Dandavate and some 
-Other Members then left the House,
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JWtESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report 
the following messages received from 
•.the Secretary of Rajya Sabha:—

(i) ‘In accordance with the pro­
visions of rule 127 of the Rules of 
Procedure and conduct of Business 
in the Rajya Sabha, I am directed to 
inform the Lok Sabha that the 

.Rajya Sabha, at its sitting held on 
the 12th December, 1972, agreed
without any amendment to the Coal 

.Mines Labour Welfare Fund
(Amendment) Bill, 1972, which was 
passed by the Lok Sabha at its 

..sitting held on the 5th December, 
1972,̂

(ii) ‘I am directed to inform the 
Lok Sabha that the Rajya Sabha. at 
its sitting held on Thursday, the 
14th December, 1972, adopted the 
following motion in regard to the 
presentation of the Report of the 
Joint Committee of the Houses on 
the Homoeopathy Central Council 
Bill, 1971:—

“Tha‘. tĥ * time appointed for the 
presentlUiui'i of the Report of llie 
Joint Committee of the Ho uses on 
the Homoeopathy Central Council 
BilK 1971. be further extended up to 
the last day of the Ei|<hty-lhird 
Soa,sion of the Rajya Sabha.'’ ’

ASSENT TO BILLS

S K C R E T A R Y : Sir. I lay on the
T a b le  fo llow in g  tw o  B iHh pa»;K*d i>\ 
the Houmcji o f  P orljum ent du rin g tiui

current session and assented to since 
a report was last made to the House 
oh ‘ the 8th Decen^er, 1972:—

(1) The Appropriation (No. 5) 
Bill, 1972.

(2) The Appropriation' (No. 6) 
Bill, 1972.

12.45 hrs.

PUBLIC ACCOUNTS COMMITTEE 
F i f t y - f o u r t h  R e p o r t

SHRI B. S. MURTHY (Amala- 
puram): I beg to present the F ifty- 
fourth Report of the Public Accounts 
Committee regarding action taken by 
Governm»2nt on the recommendations 
contained in their First Report on 
Audit Report (Civil) 1970—Appro­
priation Accounts (Civil) 1968-69 re­
lating to the Ministry of External 
Affairs, Department of Industrial De­
velopment and Department o f 
Rehabilitation.

RAILW AY CONVENTION 
MITTEE

F irst Report

COM-

SHRI N. K. P. SALVE (Betul): I 
beg to present the First Report of the 
Railway Convention Committee, 1971, 
on ‘Accounting Matters',

12.46 hi'9.

BUSINESS OF THE HOUSE
THE MINISTER OF PARLIAMENT 

TARY AFFAIRS AND SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUR): Witti your permission, I
rj«L- to  a n n o u n c e  t h e . . . ,

MR. SPEAKER: You cun lay it on 
the Table of Uk* House.

SHRI RAJ BAHADUR: I bog to lay 
on tlir? Tftblo of the Houao the G ov­
ernment buiyinojm for the week cojair 
mandnK Uhii Di'combov.


